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*23. [The questioner (Shri Pramod 
Mahajan) was absent. For answer,, vide 
col. 34—38]. 
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SHRI SUBRAMANIAN SWAMY: 
Sir, that is another delaying question. If 
they are serious about Bofors, they 
should withdraw this question. Are you 
serious about Bofors, Mr. Jethmalani? 

SHRI V. NARYANASAMY: Is the 
Minister attending the House or not? 

SHRl RAM JETHMALANI: Sir, the 
first supplementary question which I 
have to ask is this. Sir, I must confess 
that the hon. Minister has been a Minister 
only for a few days and it is difficult, 
given this short time... 

SHRIMATI JAYANTHI NATARA-
JAN: And he will not be here for long. 

SHRI RAM JETHMALANI:...to 
master the clever bureaucrats who draft... 

SHRl A. G. KULKARNI; Mr. Jeth-
malani, do you know anything about the 
Food Corporation of India? 

MR. CHAIRMAN: Let him put the 
question. Why are you disturbing him? 

SHRI SUBRAMANIAN SWAMY: 
That is no preliminary question. It is 
simply delaying the Bofors question. He 
is doing it deliberately. The whole of last 
session was spent finding out about 
Bofors. He himself went abroad for the 
same purpose. And now he is talking 
about the Food Corporation of India. 

DR. BAPU KALDATE: Why are you 
stalling your own question? 

SHRI RAM JETHMALANI: I can 
assure you that I will be very brief so that 
you can ask your question. I hope the 
hon. Minister has read the figures which 
are a part of the answer. In 1986-87, the 
losses due to transit and storage stood at 
about Rs. 90 crores which shot up to 
nearly Rs. 200 crores in the next year, i.e. 
1987-88 and the incomplete figures for 
1988-89 are already about Rs. 125 crores. 
Now one action which your answer 
suggests is that recently the Vigilance   
(Machinery  in  the      Food 
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Corporation of India has been streng-
thened. Now it is a very vague answer, 
Mr. Minister. I would like to have a 
specific answer. What is this Vigilance 
Machinery in the Food Corporation of 
India? To me it appears that you are 
asking the thief to investigate his own 
theft. Then what is the meaning of this 
word "recently" which has been 
introduced in this answer? "Recently" 
means when? When has this machinery 
been strengthened? When the figures of 
Rs. 90 crores shot up to Rs. 200 crores in 
1987-88, what happened? Was the 
Vigilance Machinery invigorated? Was 
any investigation done? This is not an 
amount of foodgrains which rodents are 
rats can eat up. This is all human 
misappropriation and human crime, and I 
want to know whether any action has 
been taken against any corrupt and 
incompetent people for the years 1986-87 
and 1987-88. 

 
SHRI RAM JETHMALANI: Sir, my 

second supplementary is, as of Sep-
tember, 1989, according to the report of 
your Economic Advisory Council, the 
stocks of foodgrains have sunk to an 
alarming low of about 10 million tonnes. 
I want to know whether anybody is busy 
dealing with the problem of replenishing 
these alarmingly low stocks and making 
provision for meeting possible 
misfortunes like natural calamities 
droughts, etc. 

SHRI SUBRAMANIAN SWAMY: 
All ruling party Members are asking 
supplementaries. What does it mean?.. ... 
(Interruptions).. .The entire session was 
spent on Bofors last time and now he is 
asking about Food Corporation... 
(Interruptions)... 

SHRIMATI JAYANTHI NATARA-
JAN: Sir, we want the Bofors question. 
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SHRI    SUBRAMANIAN   SWAMY: 
Delay, delay, delay! 

PROF. C. LAKSHMANNA: The 
House has the right to know the answer. 
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PROF. C. LAKSHMANNA: Mr. 

Chairman, Sir, one of the reasons why 
the loss is taking place is inadequate 
space. I would like to know from the 
Minister what percentage of grains is 
having adequate facility for storing and 
how much of it is now under the 
coverage of tarpaulin etc. Therefore, 
what steps will be taken by the Go-
vernment to increase the space by which 
loss can be checked? 

 

MR. CHAIRMAN: They are different. 
Commission paid by AB Bofors in 

155 AIM Howitzer Gun Deal 

*25. SHRI SUBRAMANIAN SWA-
MY: Will the PRIME MINISTER be 
pleased to state; 

(a) what steps have been taken by 
Government since December 1, 1989 to 
find out the names of the recipients of 
commission paid by AB Bofors in the 
sale of the 155mm howitzer gun; and 

(b) by which date Government are 
likely to have all the details in thi* 
regard? 

THE PRIME MINISTER (SHRI 
VISHWANATH PRATAP SINGH): (a) 
and (b) The investigations which had 
been initiated are being pursued. Swiss 
authorities have been requested on 12-12-
1989 to expeditiously furn- 

SHRI SURESH KALMADI: What 
about Bofors? We want a discussion on 
Bofors. 

SHRI ANAND SHARMA:   Dilatory 
tactics. 

SHRI SURESH   KALMADI;  Dila-
tory tactics.


